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MINISTRY OF RAILWAYS

(South Central Railway)
NOTIFICATION
Secunderabad, the 23rd April, 2026

S.0. 2096(E).— Whereas, by the notification of the Government of India, in the Ministry of Railways (Railway
Board) Number S.0. 1917(A) dated the 28™ April 2025 published in Gazette of India, Extraordinary, Part II, section 3
Sub-section(ii), dated the 28" April 2025 (hereinafter referred to as the said notification) and issued under sub-section(1)
of section 20(A) of the Railway Act, 1989 (24 of 1989), the Central Government declared its intention to acquire the
land specified in the schedule annexed to the said notification for the purpose of execution, maintenance, management
and operation of Special Railway Project, namely Mahabubnagar — Dhone doubling project in Wanaparthy District of
Telangana State.

And whereas, the substance of the said notification was published in daily News Papers namely “Mana
Telangana” “The New India Express” “The Hindu” and “Hindimilap” and “Rehanuma-Urdu” dated 11-05-2025 under
sub section (4) of section 20A of the said Act;

And whereas, in Dwarakanagar, Konnur, Narsingapur, Nelvidi, Madhanapur, Thirumalaipally,
Ajjakolu villages of Madhanapur Mandal, Arepally, Thippudampally Villages of Atmakur Mandal of
Wanaparthy District no objections were received and the same have been considered by the competent Authority
accordingly orders have been passed;

And whereas, in pursuance of sub-section (1) 20(E) of the said Act, the competent authority has submitted its
report to the Central Government;

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20 E of the said Act, the Central Government hereby declares that the lands specified in
the schedule annexed hereto shall be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 20 E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed here
to shall vest absolutely in the Central government free from all encumbrances.
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SCHEDULE

Doubling of Railway line between Mahabubnagar and Dhone stations in Dwarakanagar, Konnur, Narsingapur,

Nelvidi, Madhanapur, Thirumalaipally, AjjakoluVillages of Madhanapur Mandalof Wanaparthy District

under Revenue Divisional Officer in the State of Telangana. Brief description of the land to be acquired with or

without structures failing within the Special Railway Project.

g
= Asset:
5 § ssets
g~ s
SL Né:;llz oef tgl:e Name of Name of the Land Survey Z2 T 5 = ,
No. g the District Holder/Enjoyer Name Number = 8 s 4 ® £ w
Mandal oY z £ -3 & = -
= & 50 o z2 = 3
£ 3 5o | 5 | 8§°| &
- & < < M
Dwarakanagar& Basappolla Chandrashekhar Bore
! Madhanapur Wanaparthy S/o Karrenna 145 Patta 0.03 well ] )
Dwarakanagar& Basappolla Anjeneyulu
2 Madhanapur Wanaparthy S/o Karrenna 145 Patta 0.03 - - -
Dwarakanagar& Basappolla Ramakrishna
3 Madhanapur Wanaparthy S/o Karrenna 145 Patta 0.03 - - -
Dwarakanagar& Basappolla Laxmamma
4 Madhanapur Wanaparthy W/o Karrenna 145 Patta 0.03 - - -
Dwarakanagar& Anji
5 Madhanapur Wanaparthy S/o Galenna 145 Patta 0.02 - - -
Dwarakanagar& Chinna Anji
6 Madhanapur Wanaparthy S/o Galenna 145 Patta 0.015 - - -
Dwarakanagar& Guntipally Chandrammma
7 Madhanapur Wanaparthy W/o Savaranna 145 Patta 0.035 - - -
Dwarakanagar& Mulamalla
8 Ma dhanagur Wanaparthy Chandrashekhar Reddy 145 Patta 0.01 - - -
P S/o Venkat Redd
Dwarakanagar& Akula Srinivasulu 0.025
0 Madhanapur Wanaparthy S/o Ramulu 146 Patta ) ) )
Dwarakanagar& Akula Bhagyamma
10 Madhanapur Wanaparthy W/o Srinivasulu 146 Patta 0.025 } ) )
Dwarakanagar& Akula Shankaramma
11 Madhanapur Wanaparthy W/o Lalu 147 Patta 0.01 - - -
Dwarakanagar& Akula Mahesh
12 Madhanapur Wanaparthy S/o A.Chinna Chandraiah 147 Patta 0.005 } ) )
Dwarakanagar& Akula Saidulu
13 Madhanapur Wanaparthy S/o Chinna Chanadraiah 147 Patta 0.005 ] ] )
Dwarakanacar& Akula Mahesh
14 warakanaga Wanaparthy S/o A.Chinna 148 Patta 0.02 - - -
Madhanapur .
Chandraiah
Dwarakanagar& V Suresh
15 Madhanapur Wanaparthy S/o V Ramulu 149 Patta 0.06 - - -
Dwarakanagar& Surya Rajashekhar
16 Madhanapur Wanaparthy S/o Surya Ratnaiah 150 Patta 0.02 ) ) )
Dwarakanagar& Surya Rajashekhar
17 Madhanapur Wanaparthy S/o Surya Ratnaiah 152 Patta 0.01 ) ) )
Dwarakanagar& Chukka Krishanaiah Goud
18 Madhanapur Wanaparthy S/o Pakeeraih Goud 160 Patta 0.04 ) ) )
Dwarakanagar& Basappola Lalu S/o
19 Madhanapur Wanaparthy Chandraiah 161 Patta 0.02 - - -
Dwarakanagar& Muchaerka Golla Ramulu
20 Madhanapur Wanaparthy S/o Golla Balram 162 Patta 0.06 . . )
Golla Nagamma
21 Dwarakanagar& Wanaparthy W/o Bassappagari 162 Patta 0.05 - - -
Madhanapur .
Chennaiah
Dwarakanagar& Chukka Krishanaiah Goud
2 Madhanapur Wanaparthy S/o Pakeeraih Goud 17 Patta 0.34 ) . .
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Dwarakanagar&

Gaddamidi Ramulus

23 Madhanapur Wanaparthy S/o Karrenna 171 Patta 0.01 - - -
Dwarakanagar& Gaddamidi Narsimulus
24 Madhanapur Wanaparthy S/0 Karrenna 171 Patta 0.01 - - -
Dwarakanagar& Gaddamidi Bhaghya
23 Madhanapur Wanaparthy W/o Narsimulu 17 Patta 0.02 ) ) )
Dwarakanagar& Gaddamidi Sujatha W/o
26 Madhanapur Wanaparthy Ramulu 171 Patta 0.02 - - -
Dwarakanagar& Putta Balram
27 Madhanapur Wanaparthy S/o Sayanna 87 Patta 0.03 - - -
Dwarakanagar& Putta Balaiah
28 Madhanapur Wanaparthy S/o Sayanna 87 Patta 0.03 - - -
Dwarakanagar& Putta Bala Swamy S/o Bore
29 Madhanapur Wanaparthy Pedda Ashanna 87 Patta 0.04 well ) )
Dwarakanagar& Puttachinna Bala
30 Madhanapur Wanaparthy Kistanna S/o Sayanna 87 Patta 0.03 ) ) )
31 Dwarakanagar& Wanaparthy Vishwantham Ramulu S/o ’7 Patta 014 ) ) )
Madhanapur Rangaswamy
Dwarakanagar& Putta Balaswamy S/o Chin
32 Madhanapur Wanaparthy na Ghattanna 87 Patta 0.04 - - -
Dwarakanagar& Putta Ramchandraiah
33 Madhanapur Wanaparthy S/o Chinna Ghattanna 87 Patta 0.04 ) ) )
TOTAL Ac3.10Gts
Konnur& Badam Venkataswamy
! Madhanapur Wanaparthy S/o Chandramouli 488 Patta 0.11 ) ) )
Konnur&
2 Madhanapur Wanaparthy Govt. Land 490 Govt 0.10 - - -
Konnur& Gopanpally Nagedramma . Bore
3 Madhanapur Wanaparthy W/o Shekhar Reddy 491 Assignment | 0.19 well ) )
Konnur&
4 Madhanapur Wanaparthy Road 491 Govt Land 0.01 - - -
Konnur& Ananth Shravankumar Maneo
5 u Wanaparthy | Reddy S/o Ananth Krishna 495 Patta 0.11 - - &
Madhanapur Plants-22
Reddy
6 Konnur& Wanaparth Colony Road 497 | GovtLand | 023
Madhanapur anaparthy olony Roa ovt La . - - -
7 Konnuré& Wanaparth Railwayland 497 Govt Land 0.01 - - -
Madhanapur parthy way v '
Open
Konnur& Naganna plot
8 Madhanapur Wanaparthy S/o Pullanna 418 Patta 0.02 ) (200Sq. )
Yards)
Open
Konnur& Manyam plot
? Madhanapur Wanaparthy S/o Ashanna 418 Patta 0.02 . (200Sq. )
Yards)
Open
Konnur& Balanna plot
10 Madhanapur Wanaparthy S/o Ramanna 418 Patta 0.01 ) (120Sq. )

Yards)
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Konnur&

11 Madhanapur Wanaparthy Road 418 Patta 0.02 - - -
Konnur& Bathula Mahesh
12 Madhanapur Wanaparthy S/o B Anjanna 418 Patta 0.07 - - -
Konnur& Dodla Narsamma
13 Madhanapur Wanaparthy W/o Srinu 418 Patta 0.04
Konnur& Chettukindi Ashok S/o
14 Madhanapur Wanaparthy Anjanna ) ) )
15 Konnur& Wanaparthy Chettuk1n§1 Vijay S/o 418 Patta 0.04 ) i )
Madhanapur Anjanna
Equal Share
Konnur& Chettukindi Laxman
16 Madhanapur Wanaparthy S/o Anjanna ) ) )
Konnur& Chettukindi Ashok S/o
17 Madhanapur Wanaparthy Anjanna ) ) )
Konnur& Chettukindi Vijay S/o
18 Madhanapur Wanaparthy Anjanna 147 Patta 0.06 . ) )
Equal Share
Konnur& Chettukindi Laxman S/o
19 Madhanapur Wanaparthy Anjanna ) ) )
Konnur& Pathlavath Laxman
20 Madhanapur Wanaparthy Naik S/o Swamy Naik 417 Patta 0.07 ) ) )
Konnur& Ravinder
21 Madhanapur Wanaparthy S/o Balaram 417 Patta 0.08 - - -
Konnur& Ananth Shivakeshawa Malé%(;:;i?_tj;l 12
22 Wanaparthy Reddy S/o Ananth 415 Patta 0.19
Madhanapur Ghatta Redd Sapota-10
Y Others plots-118
Konnur& Ananth Achyuthaa
23 Madhanapur Wanaparthy Reddy S/o Ananth 414 Patta 0.13 - - -
P Ghatta Reddy
Konnur& Kalwakadi Srinivasulu S/o
24 Madhanapur Wanaparthy Savaranna ) ) )
Konnur& Kalwakadi Balram S/o
2 Madhanapur Wanaparthy Peddakondanna P ) ) )
409 atta 0.10
. . Equal Share
26 Konnur& Wanaparth Kalwakadi Balistaiah S/o ) ) )
Madhanapur parthy Pullana
Konnur& Peddda Krishnaiah
27 Madhanapur Wanaparthy S/o Chinnaiah ) ) )
Konnur& Mudavath Shankaramma
2 Madhanapur Wanaparthy W/o Dhanajay Naik ) ) )
Konnur& Mudavath Manemma
29 Madhanapur Wanaparthy W/o Balesh ) ) )
Konnur& Mudavath Ramanamma
30 Madhanapur Wanaparthy W/o Pentya Naik Patta ) ) )
& davath Sub " Equal Share
31 Konnur Wanaparthy Mudavath Subya Nai ) ) )

Madhanapur

S/o Jambla
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32 Konnur& Wanaparth MudavathChinnaBuchamma 409 0.16 ) i
Madhanapur party W/o Sakru Nayak
Konnur& Mudavath Rau Nayak
33 Madhanapur Wanaparthy S/o Polya Nayak ) )
Konnur& MudavathHunumanth
34 Madhanapur Wanaparthy S/o Jampula ) )
Konnur& MudavathRaamulu
3 Madhanapur Wanaparthy S/o Jampula ) )
Konnur& Mudavath Pandu Nayak
36 Madhanapur Wanaparthy S/o Jampula ) )
TOTAL Ac.4.17Gts
Narsineapurd Rekulapati Chinna
1 gap Wanaparthy Sawaranna 42 Patta 0.04 - -
Madhanapur
S/o Buchanna
Narsingapur& P Venkatanna S/o Devla
2 Madhanapur Wanaparthy Naik 42 Patta 0.03 - -
Narsingapur& P Shiva Naik S/o Meghya
3 Madhanapur Wanaparthy Naik 42 Patta 0.03 - -
Narsingapur& Kurmathi Rajkumar S/o
4 Madhanapur Wanaparthy Chinna Ramulu 42 Patta 0.04 ) )
Narsingapur& Chigurla Chittemma W/o
5 Madhanapur Wanaparthy Hanmanthu 43 Patta 0.03 - -
Narsingapur& Guntipally Hanmanthu
6 Madhanapur Wanaparthy S/o Ashanna 43 Patta 0.045 - -
7 Narsingapur& Wanaparthy Chigurla Mogili ) )
Madhanapur S/o Ramulu Patta
43 Equal share 0.0135
3 Narsingapur& Wananarth Chigurla Shanthamma d ) i
Madhanapur parthy W/o Naganna
Narsingapur& Chigurla Naganna
9 Madhanapur Wanaparthy S/o Kistanna . )
Patta
43 Equal share 0.0135
10 Narsingapur& Wananarth Chigurla Hanmanthu d ) i
Madhanapur parthy S/o Kistanna
Narsingapur& Madigatla Buchanna
11 Madhanapur Wanaparthy S/o Gokaraiah 43 Patta 0.015 - -
Narsingapur& Chigurla Nagamma
12 Madhanapur Wanaparthy W/o Balaswamy 43 Patta 0.03 - -
Narsingapur& Bandi Pedda Yadagiri
13 Madhanapur Wanaparthy S/o Chinna Kondanna Patta . )
43 0.015
14 Narsingapur& Wanaparth Bandi Laxmamma Equal share i i
Madhanapur parthy W/o Naganna.
Narsingapur& Harijan Gattana
15 Madhanapur Wanaparthy S/o Karenna . )
Narsingapur& Harijan Laxmamma
16 Madhanapur Wanaparthy W/o Gattanna ) )
Narsingapur& Badugula Ramesh
17 Madhanapur Wanaparthy S/o Badugula Ramulu 48 Patta 0.23 ) )
Equal share
Narsingapur& Badugula Ramesh
18 Madhanapur Wanaparthy S/o Badugula Ramulu ) )
Narsingapur& Harijan Balaswamy
19 Madhanapur Wanaparthy S/o Savaraiah ) )
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Narsingapur& Vakiti Ashamma
20 Madhanapur Wanaparthy W/o Maneyya 49 Patta 0.04
Narsingapur& Vakiti Papamma
21 Madhanapur Wanaparthy W/o Kurmaiah 49 Patta 0.08
Narsingapur& Rekulapati Ashanna
22 Madhanapur Wanaparthy S/o Laxmaiah >4 Patta 0.03
Narsingapur& Rekulapati Sayanna
2 Madhanapur Wanaparthy S/o Laxmaiah >4 Patta 0.12
Narsingapur& Rekulapati Ashanna
24 Madhanapur Wanaparthy S/o Ramanna 54 Patta 0.12
Narsingapur& Golla Krishnaiah
25 Madhanapur Wanaparthy S/o Yerra Balakistaiah 193 Patta 0.025
Narsingapur& Golla Ashanna
26 Madhanapur Wanaparthy S/o Yerra Balakistaiah 193 Patta 0.025
Narsingapur& B Naganna
27 Madhanapur Wanaparthy S/o Masanna 192 Patta 0.04
Narsingapur& B Suvarna D/o Pedda
28 Madhanapur Wanaparthy Girenna 192 Patta 0.05
Narsingapur& B Anjeneyulu S/o
29 Madhanapur Wanaparthy Chandraiah 192 Patta 0.04
Narsingapur& Badugula Ramudu S/o
30 Madhanapur Wanaparthy Chandraiah 191 Patta 0.02
Narsingapur& Badugula Nagaiah S/o
31 Madhanapur Wanaparthy Chandraiah 191 Patta 0.02
Narsingapur& Badugula Laxmamma W/o
32 Madhanapur Wanaparthy Chinna Girenna 191 Patta 0.02
33 Narsingapuré Wanaparthy Govt Land 196 Govt Land 0.01
Madhanapur
TOTAL Ac.2.37Gts
Thirumalaipally
1 &Madhanapur Wanaparthy Govt. Land 116 Govt Land 0.02
Thirumalaipally
B Manemma .
2 &Madhanapur Wanaparthy W/o Thimmaiah 116 Assignment 0.03
Thirumalaipally .
Peddabhavi Ramulamma .
3 &Madhanapur Wanaparthy W/o Ramulu 116 Assignment 0.03
Thirumalaipally
&Madhanapur K Bhanu Prakash Reddy
4 Wanaparthy S/o Bucha Reddy 264 Patta 0.075
s Thirumalaipally K3 )
&Madhanapur cevani
p Wanaparthy W/o Narender Reddy 264 Patta 0.075
Thirumalaipally
&Madhanapur Ananth Sharath Reddy Patta
6 Wanaparthy S/o Ananth Krishna Reddy 258 Equal share 0.13
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Thirumalaipally
&Madhanapur Ananth Shyamalamma
7 Wanaparthy W/o Rangareedy ) )
Thirumalaipally
&Madhanapur Ananth Rahul Reddy
8 Wanaparthy S/o Venkat Reddy ) )
Thirumalaipally
&Madhanapur Harijan Hussainamma
9 Wanaparthy W/o Ramachandraiah 189 Patta 0.025 - -
Thirumalaipally B N
&Madhanapur Harijjan Buchanna ) )
10 Wanaparthy S/o Baraiah 189 Patta 0.025
Thirumalaipally
Kondamma
11 &Madhanapur Wanaparthy W/o Pedda Kurmaiah - -
Thirumalaipally .
12 &Madhanapur Wanaparthy Dasari Pedda Y.ellappa - -
S/o Laxmaiah .
Assignment
- - 190 0.05
Thirumalaipally . Equal share
13 &Madhanapur Wanaparth Dasari Venkatamma ) )
achanapu anaparthy W/o Chinna Yellaiah
Thirumalaipally .
Dasari Ashamma
14 &Madhanapur Wanaparthy W/o Nadipi Yellaiah - -
Thirumalaipally .
V Anjeneyulu
15 &Madhanapur Wanaparthy S/0 Chinna Kurmanna - -
Thirumalaipally
16 &Madhanapur Wanaparthy v .Kashanna 201 Patta 0.05 - -
S/o Chinna Kurmanna
Equal share
Thirumalaipally . .
V Thirupathaiah
17 &Madhanapur Wanaparthy S/o Chinna Kurmanna - -
Thirumalaipally .
N Sumithra
18 &Madhanapur Wanaparthy W/o Manyam 202 Patta 0.02 - -
Thirumalaipally
N Ramulu
19 &Madhanapur Wanaparthy S/o Chinna Kistanna 202 Patta 0.03 - -
Thirumalaipally N Raik
&Madhanapur ajkumar ] ]
20 Wanaparthy S/o Thimmanna 202 Patta 0.02
Thirumalaipally .
Sandi Chandramma
21 &Madhanapur Wanaparthy W/o Balaswamy 202 Patta 0.02 - -
Thirumalaipally
22 &Madhanapur Wanaparthy N Mahesh 202 Patta 0.02 - -
S/o Laxmanna
Thirumalaipally .
N Kishan
23 &Madhanapur Wanaparthy S/o Laxmanna 202 Patta 0.02 - -
TOTAL Ac.1.24Gts
Ajjakolu& .
1 Madhanapur Wanaparthy Maisamma Temple 279 Govt. Land 0.02 - -
Ajjakolu&
2 Madhanapur Wanaparthy Govt. Land 279 Govt. Land 0.11 - -
Ajjakolu&
3 Madhanapur Wanaparthy Govt. Land 279 Govt. Land 0.04 - -
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| e | Ve |
S sradhanapur | Wty | 28| bquashare | 0.11
O | sradhanapur | Vet |
T st | Wty |
8 hl/?a{giil;(ﬁ;ir Wanaparthy RSa;. : r;\?;?sﬁflll? ' 259 quiitz?lare 0.07
O | nradhnapur | Ve |
10 l\ﬁgﬁllzﬁallﬁlr Wanaparthy Slfossrg:r\lllizriegggy
| danapur | WOy | OGN ey
. 262 quiﬁt:;llare 0.06

12 Ajjakolu& Wanaparthy K Sudhamma

Madhanapur W/o Narayana Reddy
5| adanapur | WY | GO ey
14 1\? iﬁiﬁ‘:ﬁir Wanaparthy Vamshsij(a;j ;; eﬁl;:;lswamy 262 Patta 0.02
15 I\? igﬁ:::;f:lr Wanaparthy 3\?}2}?&?2?1 262 Patta 0.02
16 @iﬁ;‘i‘jﬂ Wanaparthy psialsaaﬁj‘;ﬁy 262 Patta 0.03
17 I\? igﬁ:::;f:lr Wanaparthy Rgs/znlliﬂig/:fr?:u 262 Patta 0.01
18 @iﬁiﬁ‘ﬁ;ﬁlr Wanaparthy S/o X?lgg(eirili:::}lll;nna 262 Patta 0.05
19 I\? igﬁ:::;f:lr Wanaparthy IS\//Ighsa}l:;i IZE 262 Patta 0.05
20 I\ﬁﬁ;‘:;ﬁr Wanaparthy g//' gh;}?;i ’/:112 263 Patta 0.04
21 1\?:1212;1]:1];5; Wanaparthy S/o Zﬁgggr};ligl:}lll;nna 263 Patta 0.05
2 | o | Rty | O b | 203 | Pata | 000
23 I\ﬁﬁ;‘:;ﬁr Wanaparthy 5:32?&?@?3% 264 Patta 0.075

Reddy

24| Nadbomapur | My | Reday | 204 | Paw | 0079
25 | Niadnanapur | Wansparhy | g b Reddy | 27| Paua | 0039
26| Nadhomapur | VY| Reday | 27 | Paw | 0039
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7 | | gy | et | | | o ||
28 h‘;‘iﬁi‘ﬁ;‘ﬁfn Wanaparthy Canal 288 | Govt.Land | 0.14 - -
29 1\? iﬂﬁ:ﬁ;ﬁlr Wanaparthy Govt. Land 251 Govt. Land 0.08 - -
0 | et | gy | |-
31 h‘;‘iﬁi‘ﬁ;‘ﬁfn Wanaparthy B‘gj‘ops‘ﬁf:ﬂ;a 291 Patta 0.14 - -
2 | gy | gl i -
33 1\? iﬁiﬁ‘:;ﬁlr Wanaparthy Govt. Land 321 Govt. Land 0.35 - -
34 1\? iﬁiﬁ‘:;ﬁlr Wanaparthy @;s ;‘;ﬁ;ﬁi Ilizio 297 Patta 0.27 - -
35 1\? iﬁiﬁ‘:;ﬁlr Wanaparthy S?(l)l(iafl;}ll(zrtlaRResggy 299 Patta 0.31 - -

TOTAL Ac5.28Gts
1 NI[\; leil\:f;s;r Wanaparthy K S/zr%zclli;efgic}lldy 49 Patta 0.01 - -
2 NI[\; fi]}il\z;ir?;ilr Wanaparthy S}joBHiﬁilsri;L 49 Patta 0.05 - -
3 NI[\; fi]}il\z;ir?;ilr Wanaparthy SOBHiﬁrr;d;rﬁr}ii 49 Patta 0.06 - -
4 NI[\; fi]}il\z;ir?;ilr Wanaparthy PSI /13 X:::;fﬁg&a 49 Patta 0.06 - -
5 NI[\; fi]}il\z;ir?;ilr Wanaparthy S;:I) g;ﬁﬂl}tu 49 Patta 0.06 - -
6 NI[\; fi]}il\z;ir?;ilr Wanaparthy S /(}){F]I—); r}?rigr?ihu 49 Patta 0.06 - -
7 MI\zI:(:il}il\;.ind;ir Wanaparthy Road 77 Govt Land 0.02 - -
8 MI\zI:(:il}il\;.ind;ir Wanaparthy Govt Land 77 Govt Land 0.03 - -
9 MI\zI:(:il}il\;.ind;ir Wanaparthy Buddanna 91 Anslzingtn 0.18 - -
10 MI\zI:(:il}il\;.ind;ir Wanaparthy B.Ramulu 91 Anslzingtn 0.10 - -
o | s |y | ot s g |
12 I\/Il\il fg;:;gzﬂ Wanaparthy Beri Srinu 91 Ar;iingtn 0.06 - -
13 I\/Il\il illlil\a/lirfliaizlr Wanaparthy Pentanna 91 Ariiﬁn 0.07 - -
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o | e | vy | P [ e | -
15 NI[\; leil‘;?;ilr Wanaparthy Manemma 91 Anslzingtn 0.09 -
16 NI[\; leil‘;?;ilr Wanaparthy Pedda Kurmanna 91 Anslzingtn 0.18 -
7| | ey | MeEee gy | A s -
9| ‘:;}il;f;i;r Wanaparthy Vikala Pentanna 92 Patta 0.02 -
20 NI[\; leil\:f;s;r Wanaparthy Mg}?ﬁiﬁ:ﬂiﬁh 92 Patta 0.02 -
TOTAL | Ac3.25Gts
1 hﬁggﬁ;ﬁgx‘:‘ Wanaparthy Jaél/i ég %Eig;iiiar 105 Patta 0.125 -
2 hﬁggﬁ;ﬁgx‘:‘ Wanaparthy Jarsl/if eéig;gﬁﬁ;ah 105 Patta 0.125 -
IR el IR o B B -
4 bﬁ:gﬁ:ﬁgg&fc Wanaparthy Va{;{l /gaégsfeens(};gari 111 Patta 0.05 -
s [ s | vy | K it -
6 l\ﬁggﬁ:saps;fl Wanaparthy S/olé}iagknar;(ifgddy -
1| et |y | Gl -
3 Madhanapur& Wanaparthy K Venugopal Reddy 11 Patta 1.16 )
Madhanapur S/o Ram Reddy
O | Nadmamapur | Wemaarthy | ey -
10 hﬁ:gﬁar‘l{?ﬁ;ﬁf Wanaparthy S/o Bllfalr?l.ll( lf’irlafl::;i}? }l;eddy )
1| N | Wanaparshy | OTHASEEME g0 | P |03 .
2 | Mt | oy | K Stk ety -
5| Nadhamapr | Ve | Ry -
79 Patta 1.23
| Mot | oty | S el -
15 Madhanapur& Wanaparthy K Ravinder Reddy )

Madhanapur

S/o Sai Reddy
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Madhanapur& K Narayan Reddy
16 Madhanapur Wanaparthy S/o Shankar Reddy )
Madhanapur& K Chandra Reddy
17 Madhanapur Wanaparthy S/o Krishna Reddy i
Madhanapur& K Narsimha Reddy
18 Madhanapur Wanaparthy S/o Krishna Reddy i
Madhanapur& Narender Reddy
19 Madhanapur Wanaparthy S/o Narayana Reddy 48 Patta 0.07 )
Madhanapur& Naseera Begum
20 Madhanapur Wanaparthy W/o Sayyad Siddique 48 Patta 0.02 )
Madhanapur&
21 Madhanapur Wanaparthy Road 48 Govt. Land 0.02 -
Reside
ntial
Madhanapur& Naseera Begum House
22 Madhanapur Wanaparthy W/o Sayyad Siddique 48 Patta 0.06 and
Open
Plot
TOTAL Ac. 5.23Gts
GRAND TOTAL Ac. 27.14Gts

[F. No. W.Con.182/SRP-06/MUE-DHNE/23-24/247/20E/230426]
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